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T.A. BILLS IN JODHPUR TELE.GRAPH 
ENGINEERING DivISION 

681. SHRIMATI SAVITRI SHYAM: 
Will the Minister of C:OMMUNICA-
TIONS be pleased to state: 

(a) whether travelling allowance bills 
are pending unpaid since April, 1968 in 
the Jodhpur Telegraph Engineering 
Division; 

(b) if so, the reason thereof; and 

( c ) the efforts made to clear these 
travelling allowance bills? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K. GUJ-
RAL) : (a) Yes, only five bills are 
pending. 

(b) For want of complete in!forma. 
tion! Qecessary certificates from officials 
and sanction from Circle Office. 

(c) The Circle has been instructed to 
keep constant watch and ensure prompt 
clearance of T.A. bills. 

JODHPUR TELEOIlAPH ENGINEERING 
DivIsION 

682. SHRIMATI SAVITRI SHYAM: 
Will the Minister of COMMUNICA· 
TIONS be pleased to state: 

(a) whether any unrest exists in the 
engineering staff of gazetted and non-

gazetted ranks in the Jodhpur Telegraph 
Engineering Division; 

(b) if so, action taken by the Post-
master-General, Jaipur, to enquire into 
the affairs and to deal with the pro-
blems; 

(c) whether large number of com-
plaints have becn received against the 
Divisional Engineer Telegraphs, Jodh-
pur; and 

(d) if so, action taken on them? 
THE MINISTER OF STATE IN 

TIlE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K. GUI-
RAL) : (a) No case of unrest in the 
Engineering Staff of Gazetted and Non-
Gazetted ranks in Jodhpur Telegraph 
Engineering Division has come to 
notice. 

(b) Question does not arise. 

(c) No complaint against the Divi-
sional Engineer, Telegraphs, Jodhpur 
has been received. 

(d) Question does not arise. 

MINOR. IIuuGATION FACn.lTIES IN BIHAR. 
683. SHRI VALMIK.I CHOU-

DHARY: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) the total cultivable land in Bihar 
and how much of it has yet to depend 
upon the vagaries of nature and has not 
been provided With irrigation facilities 
so far; 

(b) the progress made in the various 
minor irrigation projects in Bihar so far, 
by what time each is likely to be com-
pleted and how far additional land 
would come under' irrigation thereby; 
and 

(c) how far cultivable land in Bihar 
would still remain unirrigated at the end 
of the Fourth Five Year Plan? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI· 
CULTURE, COMMUNITY DEVE-
LOpMENT AND COOPERATION 
(SHRI ANNASAHIB SHlNDE): (a) 




